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(c) how is the cost going to be sh ared ; 
and 

(d) when it will commence ? 

TH u MlNJSTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND M IN ISTER OF STATE 
IN THE DEPARTMENTS OF OCEAN 
DEVELOPMENT, ATOMIC ENERGY, 
ELECTRONICS AND SPACE (SHR I K.R. 
NARAYANAN) : (a) No Sir. Uptil now, 
no separate infrastructur c has been created 
for launching the Jndo-US Vaccine Action 
Programme (YAP). 

(b) Under the Vaccine Action Pro-
gramme, vaccine related technologies, 
re~earch and development would be under-
taken for only those diseases which are 
widely prevalent in India and are of 
interest to the country like cholera, 
typhoid, rotaviru~. shigellosis, \iral hepa-
titis non-A non-0 and urban rabies. Speci-
fic programmes and research and develop-
ment projects have yet to ~be finalised and 
approved. The programmes under tl:e 
YAP would be a joint effort by the Indian 
and the US scientists. 

(c) The sharing of the cost would be 
decided, on the merits and requirement of 
each specific project, only afterthose speci-
fic projects and their cost estimates arc 
finalised . 

(d) The projects under the YAP would 
commence as and when specific approvals 
and clearances are given. 

Freedom Fighters Pension to Persons 
Uclonging to RO)&l Indian Army 

Ser vice Corps 

J 74 7. SH RI SAMBHAJIRAO 
KAKADI.:. : Will rhc Minis ter of HOME 
AFFAIRS be pleased to state : 

(a) whether a representation has been 
received from some army personnel belong-
ing to Royal Indian Army Service Corp~ 
(M.T. Cgyptl arid Central India Horse 
(R isala No 21 l for consideration of their 
claim for Freedom Fighters Pension ; 

( b) if so, the detai ls thereto ; an d 

(c) whether Government have assured 
these army ix:rsonnel to consider their 
claims? 

THE MINISTER Of STATE JN THE 
MINISTRY OF HOM£ AFFAIRS (SHRY 
CHINTAMANI PANIC1RAHll : (a) to (c) 
The Go\ crnment have recehed representa-
tions from some personnel of the said 
categories for consideration of their claims 
for grant of Freedom Fighters' Pension. 
However, the Go,emment ha\e not recog-
nised these Mutinies for the purpose of 
grant of pension under tbc Swatantrata 
Sainik Samman Pension Scheme, J 980. 

Addit ional Allocation for Coal Sector 

l 748. SHRI G.S. BASAVARAJU 

Will the MIN ISTER 01 PLANNING be 
pleased to state : 

(a) whether the Planning Commission 
has allocated additional funds for coal 
sector for 1hc Seventh Five Yeur Plan 
period; 

(b) if so, what was the earlier alloca-
tion made durini;i the Se\enth Five Year 
Plan and the schemes that will t•e under-
taken to utilise the additional allocation ; 

(c) whether any comprehcnrne plan 
has been prepared in 1h1~ regard ; and 

(d) 1f so, the detail' thereof? 

THb MINISTFR OJ STATE IN THB 
MINISTRY or PLAN.1\1 G Al\O MINIS-
T~R Or STATL 11\ TllL MINISTRY OF 
l'ROGRAMML IMPLEMLNTATJON 
(SHRI SUKHRAM) : (al l\o, Sir. 

(b) to (d) Do not amc. 

lndo-Soviet Joint Vl'nture for Manu-
Facturc of C. T . Vs. 

1749. SHRI RAM BAHADUR 
SINGH: 

SHRI YASHWANTRAO 
GADAKH PATIL : 

Will the PRIME M INISTER bo pleased 
to state : 




